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for Protection of Child Rights (NCPCR) has so far registered only one complaint
of sexual abuse of a three year old girl child in a play school. No such case has
come to notice in respect of Anganwadis. Since, only one such case is reported from
Uttar Pradesh in May 2014, no conclusion can be drawn that the cases of sexual

harassment in play schools and aganwadis in the country are on increase.

(¢) The NCPCR recommended a set of measures for implementation by the
Ministry of Human Resource Development and all the States/UTs. The measures

include:—

(1) clear guidelines need to be issued by the competent authority to remove any
ambiguity regarding the responsibility for providing protection and security

to the children; and,

(11) the persons/institutions, like schools, tutorial centers, nurseries, etc., which have
the custody of a child for any period of time, have to be made responsible
for the protection and security of the child during the period that the child

is in their custody.

Programme for children in naxal affected

region of Maharashtra

2551. SHRI AJAY SANCHETI: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) the details of the schemes/programmes launched by Government for the

children of naxal affected regions in the country;

(b) the names of the districts in which these schemes are functioning in totality

and in the State of Maharashtra; and

(¢) whether certain districts are yet to be covered by these schemes/programmes,

if so, the details thereof, and how these schemes/programmes are being monitored?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI MANEKA SANJAY GANDHI): (a) to (¢) The ‘Bal Bandhu Scheme-A
Pilot Programme for Protection of Child Rights in Areas of Civil Unrest’ was
implemented by the National Commission for Protection of Child Rights (NCPCR)

with the following objectives:—

(1) To intervene in five States in areas of civil unrest with the mandate to
protect child rights, focusing attention on mobilization of communities
through trained local youth volunteers of ‘Bal Bandhu’, who will act as
child defenders.
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(1) To bring stability in the lives of children in the process of ensuring that
all their entitlements to protection, health, nutrition, sanitation, education and

safety are fulfilled through government action.

(11) To enhance democracy through community participation and action and renew
hope in harmonizing the society and stabilizing the lives while a child’s well

being become the focus of all action in the area.

The scheme was implemented in the nine districts of the following five states:

State Districts

Andhra Pradesh Khammam

Assam Chirang and Kokrajhar

Bihar East Champaran, Rohtas, Sheohar and Jamui
Chhattisgarh Dantewada

Maharashtra Gadchiroli

Major activities carried out under the scheme included interaction with local
officials, youth, community members and other stakeholders, public awareness, social
mobilisation, exposure visits, survey of children, training & workshops and National

State/District level consultations.

The NCPCR also issued a policy document laying down guidelines and
recommendations for different Ministries of Government of India and State departments
for ‘Protection of Children Rights in Areas of Civil Unrest’. The above scheme has
since been closed w.e.f. 31.03.2013.

Welfare schemes through NGOs

2552. SHRI AMBETH RAJAN: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) the details of those welfare Schemes which are implemented through NGOs

and funds allocated to them for the past five years;

(b) the details of audit made regarding their expenditure of funds and irregularities,

if any, found by Government, and
(¢c) details of those NGOs which are run by persons belonging to SC/STs; and
(d) if no NGOs are run by SC/STs reasons therefor?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATT MANEKA SANJAY GANDHI): (a) There are various welfare Schemes
of Ministry of Women and Child Development which are being implemented through



